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(b) The details of the grants ex
tended by Japan to India since 1980
for increasing food production and .the
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details of the amount spent are given
in the Statement,

Statement L

Details of grants extended by Japan to India since 1980-81 for increasing food production

, (Figures in Yen Million)

Y Amount Amount P f
; car of Grant of Grant urpose of Grant

0. spent
1 1980-81 1,000 ' 1,000 Import of Fertilizer (Urea)
2 1985-86 1,200 1,200 Import of Fertilizer (Urea)
3 1986-87 - 600 600 Import of Fertilizer (Urea)
4 1987-88 600 600 Import of Fertilizer (DAP)
5 1988-89 600 — Import of Fertilizer . (DAP)

TOTAL: 4,000 , 3,400
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Madhya Pradcjsh Government's re-

quest for Keeping the Land of Reve-
nue Department out of the Purview
of the Forest (Conservation) Act, 1980

1066. SHRI AJIT P. K. JOGI.
SHRI CHANDAN SHARMA:

Will the Minister of ENVIRON-
MENT AND FORESTS be pleased to
state;

(a) whether any request has been
made by the Madhya Pradesh Gov-
emment to keep 23,500 square kilo-
metre area of land which has been
shown in the Revenue record as forest
comprising of small shrubs and but shes,
outside the purview of the For-
est (Conservation) Act, 1980 for the
overall development of the State; and

(b) if so, what is Government's are-
action thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF ENVIRONMENT
AND FORESTS (SHRIMATI SUMATI
ORAON); (a) and (b) No proposal
has bee, received by th, Central Gov-
ernment from the Government of
Madhya Pradesh to keep 23,500 square
kilometers area of Revenue Depart-
ment out of the purview of the Forest
(Conservation) Act, 1980.



